IN THE NAT!ONAL COMPANY LAW TRIBUNAL AHMEDABAD '
COURT 1

ITEM No 134
C P (CAA)IZG(AHM)2021 inC. A. (CAA)12(AHM)2021

Order under Sectlon 230-232

“INTHEMATTEROF SRl e
~ Kunjal Investments Pvt Ltd TR T e ~...;....Apphcant
Voltamp Transfarmers Ld ‘ ‘ e SR : :

 Order delivered on ..03/08/2021
‘Coram ~ (R

Madan B. Gosavn Hon’ ble Member(J)
Vlrendra Kumar Gupta Hon'ble Member(T)

‘PRESENTS | k ; ; ,
‘ For the Apphcant e 2 Sr. Advocate Mr. Navm Pahwa a.w. Advocate ‘Mr.
' " RaviPahwa.
ORDZER'

Heard the arguments.

The order is reserved.
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